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s /ORDER

PER C.M. GARG, J.M.

This appeal has been filed by the Assessee against the order of
Commissioner of Income Tax (Exemptions), Chandigarh dated

16.03.2023 for the AY 2022-23.

2. The Ld. Counsel of assessee submitted copy of order of ITAT
‘Delhi’ Bench dated 14.07.2023 in assessee’s own appeal i.e. ITA

No. 297/Del/2021 and submitted that the Tribunal has directed the
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Ld.CIT(E) to grant registration u/s 12AA of the Act to the appellant.

Therefore, the assessee does not want to press the extent appeal.

3. The Ld. CIT-DR did not object to the prayer of the Ld. Counsel

of assessee.

4.  On careful consideration of submissions from the order of the
Tribunal dated 12.07.2023 (supra), we observe that the Ld. CIT(E)
has been directed to grant registration u/s 12AA of the Act to the
assessee after considering the totality of facts and circumstances.
The Ld. CIT-DR has also agreed to the said factual position and

directions of the Tribunal given in the said order.

5. In view of the above, the assessee is allowed to withdraw its
appeal with a liberty to file it again, if it is found necessary in the

future time.

6. In the result, the appeal of the assessee is dismissed as

withdrawn with the liberty as directed above.

Order pronounced in the open court on 05.09.2023

Sd/- Sd/-
(M BALAGANESH) (C.M. GARG)
ACCOUNTANT MEMBER JUDICIAL MEMBER

Dated: 05.09.2023

*Kavita Arora, Sr. P.S.
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